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SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
CRI M NAL APPEAL NQO(s). 659 OF 2006
STATE OF RAJASTHAN Appel I ant (s)
VERSUS
JAM L KHAN Respondent ( s)

Date: 03/09/2013 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE CHANDRAMAULI KR. PRASAD
HON BLE MR. JUSTI CE KURI AN JOSEPH
For Appell ant(s) Dr. Mani sh Singhvi, Addl.Adv. Gen.
M. Amt Lubhaya, Adv.
M. Irshad Ahmad, Adv.
For Respondent (s) Ms. Nidhi, Adv. (SCLSC)
UPON hearing counsel the Court nade the foll ow ng
ORDER
Heard | earned counsel for the parties at |ength.
Heari ng concl uded.
Judgment reserved.
| (S. K Rakheja) | |(I'ndu Satija)

| Court Master | | Court Master



